28.10.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

28.10.2017
COURT NO.22
HON'BLE MS. JUSTICE MUKTA GUPTA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 10:30 A.M.

1. CRL.A. 860/2012 BIRJU YADAV RAKHI DUBEY (DHCLSC)
VS. STATE AMIT GUPTA
2. CRL.A. 222/2012 MALKHAN AJAY VERMA
VS. STATE (GOVT UPENDRA YOGESH
OF NCT) OF DELHI RADHIKA KOLLURU

HIGH COURT OF DELHI
27" OCTOBER, 2017 REGISTRAR (LISTING)



